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To, ”Késg
The Registrar,

National Green Tribunal,
Principal Bench,

New Delhi.

E-mail : judicial-ngt@gov.in

Sub.: Response in compliance of the order dated 16.11.2022 gassed_by fhe
Hon’ble National Green Tribunal, New Delhi in Original Application

No. 170/2022, Anupam Verma Vs. State of UP.

Sir,

That in compliance of the order dated 16.11.2022 passed by the Hon'ble
National Green Tribunal, New Delhi in Original Application No. 170/2022, Anupam
Verma Vs. State of UP, the Response of the State Board is annexed herewith and

forwarded to you with the request that the same may place before the Hon'ble
Tribunal.

Therefore, the Response of the State Board is attached herewith for kind
perusal and necessary action please.

Yours Sincerely,

((y&

(Dr. Ram Kziran)
Chief Environment Officer,

Circle-5
Copy to:
1. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2. Shri Pradeep Mishra, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.
3. Law Officer-I, U.P. Pollution Control Board, Lucknow for information.
4. Regional Officer, Lucknow, U.P. Pollution Control Board, Lucknow for
information.
Chief Environment Officer,
Circle-5
SN~ 12 9, Ty @vs, et TR T.C.-12V, Vibhuti Khand, Gomti Nagar,
|qETE — 226 010 Lucknow - 226 010
‘?;1: ' 0522—2720828, 2720831 Phone :0522-2720828, 2720831,
© 0522—2720764, 2720676 Fax : 0522-2720764, 2720676
% : info@uppcb.com e-mail :info@uppch.com

99 WIET : www.uppeb.com Web Site : www.uppcb.com



Response regarding Original Application No. 170/2022,

Anupam Verma Vs. State of UP.

Vide its order dated 16.11.2022 this Hon’ble Tribunal
in Original Application No. 170/2022, Anupam Verma Vs.

State of UP has passed the following directions:

7. Learned counsel for UPPCB and UPEIDA seek further
time to file reply/response on their behalf.
Reply/response on behalf of UPPCB and UPEIDA be
filed within one month by email at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support
PDF and not in the form of Image PDF.

That with most respectfully in pursuance to the order

dated 16.11.2022 the response of the UPPCB is as under;

i. That in pursuance to the order dated 16.11.2022 and
Recommendation No.-12.6 of the Joint Committee
Report submitted vide email dated 18.08.2022 the
UPPCB has seeks the information from the UPEIDA
vide letter no. H-85786/C-5/92/0A No 170/22 dated

16.12.2022. The operative portion of the letter is

reproduced below:
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The copy of the letter dated 16.12.2022 is being

annexed herewith as Annexure No.-1 to this response.

That in reply to the letter dated 16.12.2022, contained
as annexure no.-1, the UPEIDA vide its letter
no.7489/2637/UPEIDA/Parya dated 16.01.2023 it is
informed that the UPEIDA in collaboration with
[.I.T.R., Lucknow is carrying detailed characterization

study of the surface runoff from the bitumen roads.

Further, it is stated by the UPEIDA vide letter dated
16.01.2023 that no action required from the UPPCB.

The operative portion of the letter is reproduced below:

31d: 39 HeY H 0 W0 YWY FRFT € B wR ¥ fa)
PHIAAIE] BT ATTIRT T8l Uehd sl & |

The copy of the letter dated 16.01.2023 is being

annexed herewith as Annexure No.-2 to this response.

That the UPPCB has relied upon the observations and

recommendations of the Joint Committee Report and

%
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complied with the same and further directions passed
by this Hon’ble Tribunal after consideration the matter

the same may also be complied by the UPPCB.

Therefore, the response of the UPPCB is being filed for
the kind perusal and consideration of this Hon’ble

Tribunal.

Lucknow Yours’ Sincerely

s

Dated %ﬁ
(Dr. Ram Karan)

Chief Environment Officer (Circle-5)
Uttar Pradesh Pollution Control Board,
Lucknow
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PR DOUTTAR PRADESIENPRESSWAYS INI VELOPMENT AUTHORITY
Wi Nagar, Lucknow- 226010

[4 \:.-: . P L
U el CE32™ Flaon, Paryatan Bhawan, Vip
W O522-2007542, 2007592, Fox- 0522230014
a'hﬂﬂnsnhu.h.

enail-upeida(@pmail.com

roabpymany By rh rmy

RelNo ’/‘“ oL UPEIDA/Paryn/2022 Dated- | Q) Junuary,2023
AAY

To,

The Director,

CSIR-Indinn Institute of Toxicology Resem eh,
Vishvigyan Bhawan, 3 1-Mahatma Gandhi Marg,
Lucknow-226001.

Sub:-Characterization Study of surface runoll availuble on the both sides of

Purvanchal Expressway.

Ref:-Your invoice no.-CSIR-IITR/RPBD-21/2023 dated January 02, 2023.

Dear Sir,
it is to inform that UPEIDA has

raclerization study of grab
duct the analysis of

In reference to your above cited invoice
deposited the total charges for collection and cha
samples in the given bank account through RT'GS o con

surface runedt (water) on the six different sites of Purvanchal Expressway.
It is humbly requested 10 provide the characterization study report of

surlace runof? (water) samples available on the Purvanchal Expressway as early

as possible.

Regards

.s\ -
(Shrish Chwinidra Verma)
IAS

Addl. Chief Executive Officer

Capy to:-
[- Chief Ixecutive Officer, UPEIDA, I.ucknow.

2- Chief Engineer, Purvanchal Expresswity, UPEIDA, Lucknow

Addl. Chief Executive Officer
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